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9. 
ANNEXURE -5 
True copy of the A-register extract downloaded from the 

website of Land records, Government of Tamil Nadu 
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10. 

ANNEXURE-6 

True copy of the document depict the nature of land 
downloaded from the website of Land Records, Government 
of Tamil Nadu 

 
 

97 

     

    Certified that the above copies are true to the extract of the originals and 
not suppressed any material facts before this Hon’ble Tribunal                             

 

                   Dated at Chennai on this 16th day of August,2021 

                                                                              

G.STANLY HEBZON SINGH                                  K.MAGESHWARAN 

                                                             COUNSELS FOR THE APPLICANT 
        N-1,Nallathambi Road,Pammal 

               Chennai- 6000 075 
                                                           Email: stanly.lawyer@gmail.com 

                                         Mobile:9940178702 
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